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MR. SPE.AKEll: I thinIr. you have 
taken to wrOBi methods _, raisinl any 
poiat any day. This is a WfODJ thiAg 
that you are following. I am really 
.any. I can only sit when you are let· 
ting up. U you simply pt up aDd ao on 
like this, I do not want to object. When 
one side does like this, the other side 
also does, it is a question of actioD and 
reaction. Haw can we help it? It i. not 
in my hands. 

Now, pap.,.s to be laid. 

12.28 Has. 
PAPERS LAID ON lHE TABLE 

REPOIlT OF THE TAlUFF CoMMISSION ON 
PRICES OF CoAL EI"C. 

THE MINISTER OF Sf ATE IN THE 
MINISTRY OF Sf EEL, MINES AND 
METALS (SHRI P. C. SETIU): I be, 
10 lay OIl the Table a copy each of fal· 
lowiA& papers under sub-section (2) of 
~ 16 at the Tariff Commission kt, 
1951 :-

(1) and (2) above could DOl 
be laid OIl the TabIID ,withia tile 
period prescribed in the said 
Act. [Placed ill Librtlry. See 
No. LT·18l9/67j . 

MESSAGFS PROM RAJY A SABRA 

SECRETARY: Sir, I have to ~I 
the following messases received from tlae 
Sccretacy of llajya Sabha:-

(i) "In a=mtancc with !be provi. 
sions of rule 111 of the R.ulce of 
Procedure and Conduct of Busi· 
ness in the Rajya Sabha, I am 
directed to euclose a copy of !be 
Industrial Dispules (Amend· 
ment) Bills, 1967, whidl haa been 
pasaed by the llajya Sabha at its 
sittina held on the 30th Novem· 
ber, 1967". 

(ii) "In accordance with the provi· 
sions of rule 111 of the Rules of 
Procedure and Conduct of Bnsi· 
nesa in the Rajya Sabha, I am 
directed to enclose a copy of the 
Insecticides Bill, 1967, which has 
been pasllCd by the Rajya Sabha 
at its sitting held on the 28th 
November, 1967". 

BIll.S PASS£D BY ItA1YA SABRA 
l..uD OH 11IE TABLE 

SECRETARY: Sir, I lay on the Table 
of the House the fonowing BiDs, as passed 
by Rajy. Sabha: 

( I) The Industrial Dispates (Amelld· 
meat) BiU, 1967. 

(2) The Il)MCticides Bill, 196"7. 

12.29 HR. 

R 967 of the Tariff BUSINESS ADVISORY COMMnTEE (1) epart (I ) NINTH REPOIlT 
Commission on Pri~ of Coal 
IIDd Soft Coke and priciag sys· 
tem for Wasbed Coal and 
Wasbery By-products. 

(2) Government Resolution No. C5· 
12(18) /67. dated the 27th Nov· 
ember, 1967. 

(3) Stalcment showing the reasons 
why the documents mentioned at 

lHE MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND COMMU1\"CA~ 
TIONS (DR. RAM SUBHAG SINGH) : 
I bet 10 JftOYC : 

'"That thia House 'qreee with the 
Ninth Report of the Business A.m-y 
Commiuee presented to the Houeo on 
1st December, 1967". 


